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SI. Name o f 
J\fo. State IU T

Total No, o f 
persons detained

Total No. o f 
detenus released 
under the orders 
o f the Supreme 1 

High Courts.

No. o f persons 
under detention 
as on the 31st 
May. 1972.

1. Andhra Pradesh 41 3 —

2. Assam (Present position) 123 3 95

3. Haryana 9 — 1

4. Bihar 22 1 —
5. Kerala 33 Information is 

being collected.
9

6. Madhya Pradesh 14 — 7

7. Maharashtra 32 1 3

8. Manipur 5 — 1 (Since released)

9. Mysore (Present position) 52 — 52 (26 since relea­
sed)

10. Orissa 1 Information is 
bring collected.

1

11. Punjab 113 30 Being ascertained

12. Tamil Nadu 4 Information is 
being collet ted.

—

13. Tripura 886 — Being ascertained
14. Uttar Pradesh 

(Present position)
47 — 6 Still under deten­

tion.
15. West Bengal 4109 254

uptodate
2998

16. Chandigarh 1 —

17. Delhi 51 — 4

18. Goa, Daman and Diu 1 — Nil
19. Mizoram 1 — 1
20. Arunachal Pradesh 1 1

The information is ‘N il’ in respect of 
Slate of Himachal Pradesh and Nagaland 
and the Union Territories of Andaman and 
Nicobar, Dadra and Nagar Haveli, Laccadive 
Minicoy and Amindivi Islands and Pondi­
cherry. Information is awaited from the 
State Governments of Gujarat, Jammu and 
Kashmir, Meghalaya and Rajasthan.

G ovenm eat'f Opposition to iw nlag of 
U c«msm to PubHc UadeftaUagi for 

M m fiM tave o f T. V. Sets

521. SHRI RAM PRAKASH * Will the

PRIME MINISTER be pleased to state:

(a) whether Government are against 
i&suing licence* to public undertakings or public 
enterprises to manufacture television sets; 
and

(b) if so, the reasons therefor ?
THE MINISTER OF STATE IN THE 

MINISTRY OF HOME AFFAIRS (SHRI 
K. C. PANT) : (a) No. Government have 
already authorised a number of Public Under* 
takings and Public Enterprises to take up 
manufacture of televirion sets*
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(b) Does not arise.

Civic Reception Held in Honour of Dacoits 
In Delhi

522. SHRI RAM PRAKASH : Will the 
Minister of HOME AFFAIRS be pleased to 
state :

( a ) whether the Civic Reception held in 
honour of some dacoits in Delhi on 25th 
June, 1972 was attended by some Union 
Ministers and other officials of Government ; 
and

(b) whether it is the policy of Govern­
ment to treat all the surrendered dacoits as 
VIPs?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
F. H. MOHSIN) : ( a ) No civic icception in 
honour of some dacoits was held in Delhi on 
the 25ih of June 1972. However a m  eption 
was organised by the Gandhi Peace Founda­
tion which was attended amongst others by 
the Minister in the Ministry of Home Affairs.

(b) No Sir.

Loss on Post Cards

5 >3. SHRI RAM PRAKASH ; Wdl the 
Minister of COMMUNICATIONS be pleased 
to state :

(a) the quantum of Posts and Telegraphs 
Department losses per year on post cards ; 
and

(b) the quantum of Departments profit 
or loss on other postal items ?

THE MINISTER OF COMMUNICA­
TIONS (SHRI H. N. BAIIUGUNA): (a) The 
average quantum of loss, based on the figures 
of 1968-69 and 1969-70, on post cards is 
Rs. 6.37 crores per year.

(b) The estimated average profit or loss 
on other items, excluding post cards and 
agency functions, is as below :

7. I. P. Os.

8. Express Delivery

Lossts

1. Letter cards

2. Regd. N. Papers.
3. Book Post
4. Registration
5. Value Payable
6. T. M. O*.

Profit

1. Letters

2. Parcels

3. Insurance

4. Money Orders

0.20 crores 

0.02 „
Rs. 9.57 H

Rs. 9.04 crores.

0.74 „ 

0.22 „
0.02 „

Rs. 10 02 „

Rs. 1.39 crores. 

3.48 „ 

0.79 „ 

3.05 „ 

0.47 „ 

0,17 „

Industrial Losses in Gujarat due to 
Power Shortage

524. SHRI PRABHUDAS PATEL: 
Will the Minister of INDUSTRIAL DEVE­
LOPMENT AND SCIENCE AND TECH­
NOLOGY be pleased to state :

(a) whether five month long power shor­
tage in Gujarat has resulted in production 
losses in thr industrial sector ;

(b) if so, whether Central Government 
have decided to make certain schemes by 
which the industrial loss sufTeicd will be 
recouped : and

(c) if so, the broad outlines thereof ?

THE DEPU1T MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVELOP­
MENT (SHRI SIDDHESHWAR PRASAD) :
(a) The State Government is not able to 
give any specific information about produc­
tion losses in the Industrial Sector.

(b) This Ministry has no proposals in 
thii regard.

(c) Does nor arise.

Japanese Style Rural Industrie* in 
Gujarat

525. SHRI PRABHUDAS PATEL*. 
Will the Minister oi INDUSTRIAL DEVE­
LOPMENT AND SCIENCE AND TECH­
NOLOGY be pleased to state :

(a) whether Central Government are 
aware of the Gujarat Government’s decision 
to implement the Rs. 4 crore ‘Japanese’ style 
scheme to promote Rural Industries;

(b) if so, the main features of the scheme;
and




